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HIMACHAL PRADESH FOURTEENTH VIDHAN SABHA
NOTIFICATION
Shimla-171004, the 28th November, 2024

No. V.S.-Legn.-Pri/1-1/2023.—The following order by the Governor of the State of
Himachal Pradesh, dated the 27th November, 2024 is hereby published for general information:—

In exercise of the powers conferred upon me by virtue of clause (1) of Article 174 of
the Constitution of India, I, Shiv Pratap Shukla, Governor of Himachal Pradesh,
hereby summon the Fourteenth Vidhan Sabha to meet for its Seventh Session at
11.00 A.M. on Wednesday, the 18th December, 2024, in the Himachal Pradesh Vidhan
Sabha, Tapovan, Dharamshala.

SHIV PRATAP SHUKLA
Governor,
Himachal Pradesh.

By order:-
YASH PAUL SHARMA
Secretary,
H.P. Vidhan Sabha.
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SPECIFIC NOTIFICATION
FINANCE DEPARTMENT

NOTIFICATION
Shimla, the 28th November, 2024

No. Fin-2-C(12)2/2024.—Government of Himachal Pradesh hereby notifies the sale of
Himachal Pradesh Government Stock (Securities) of 10-year tenure for an aggregate amount of
Rs. 500 crore (Nominal). The sale will be subject to the terms and conditions spelt out in this
notification (called specific Notification) as also the terms and conditions specified in the General
Notification No. Fin-2-C(12)-11/2003 dated July 20, 2007 of Government of Himachal Pradesh.

Object of the Loan :

1. (i) The Proceeds of the State Government Securities will be utilized for the
development programme of the State of Himachal Pradesh.

(i1)) Consent of Central Government has been obtained to the floatation of this loan as
required by Article 293(3) of the Constitution of India.

Method of Issue :

2. Government Stock will be sold through the Reserve Bank of India, Mumbai Office
(PDO) Fort, Mumbai-400 001 by auction in the manner as prescribed in paragraph 6.1 of the
General Notification No. Fin-2-C(12)-11/2003 dated July 20, 2007 at a coupon rate to be
determined by the Reserve Bank of India at the yield based auction under multiple price formats.

Allotment to Non-competitive Bidders :

3. The Government Stock upto 10 % of the notified amount of the sale will be allotted to
eligible individuals and institutions subject to a maximum limit of 1 % of the notified amount for a
single bid as per the Revised Scheme for Non-competitive Bidding Facility in the Auctions of State
Government Securities of the General Notification (Annexure-II).

Place and Date of Auction :

4. The auction will be conducted by the Reserve Bank of India, at its Mumbai Office,
Fort, Mumbai-400 001 on December 03, 2024. Bids for the auction should be submitted in
electronic format, on the Reserve Bank of India Core Banking Solution (E-Kuber) system as
stated below on December 03, 2024.

(a) The competitive bids shall be submitted electronically on the Reserve Bank of India
Core Banking Solution (E-Kuber) system between 10.30 A.M. and 11.30 A.M.

(b) The non-competitive bids shall be submitted electronically on the Reserve Bank of
India Core Banking Solution (E-Kuber) system between 10.30 A.M. and 11.00 A.M.

Result of the Auction :

5. The result of the auction shall be displayed by the Reserve Bank of India on its website
on the same day. The payment by successful bidders will be on December 04, 2024.
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Method of Payment :

6. Successful bidders will make payments on December 04, 2024 before close of
banking hours by means of cash, bankers' cheque/pay order, demand draft payable at Reserve Bank
of India, Mumbai/New Delhi or a cheque drawn on their account with Reserve Bank of India,
Mumbai (Fort)/New Delhi.

Tenure :
7. The Stock will be of 10-year tenure. The tenure of the Stock will commence on
December 04, 2024.

Date of Repayment :
8. The loan will be repaid at par on December 04, 2034.

Rate of Interest :

9. The cut-off yield determined at the auction will be the coupon rate percent per annum
on the Stock sold at the auction. The interest will be paid on June 04 and December 04.

Eligibility of Securities :

10. The investment in Government Stock will be reckoned as an eligible investment in
Government Securities by banks for the purpose of Statutory Liquidity Ratio (SLR) under section
24 of the Banking Regulation Act, 1949. The stocks will qualify for the ready forward facility.

By order and in the name of the Governor of Himachal Pradesh,

Sd/-

(DEVESH KUMAR, 1AS),

Principal Secretary (Finance ),

to the Government of Himachal Pradesh.

OFFICE OF THE DISTRICT MAGISTRATE, BILASPUR, DISTRICT BILASPUR
NOTIFICATION
Dated, the 27th November, 2024

No. 1/521920/2024.—In exercise of the power conferred upon me under Clause 3(1)(e)
of the Himachal Pradesh Hoarding and Profiteering Prevention Order, 1977, I, Abid Hussain
Sadiq, I.A.S, District Magistrate, Bilaspur, District Bilaspur (H.P.) do hereby order that the margin
fixed vide Notification No. 1/504491/2024 dated 24th October, 2024 shall remain in force for a
further period of two months.

Sd/-
(ABID HUSSAIN SADIQ) L.A.S.,
District Magistrate,
Bilaspur, aDistrict Bilaspur ( H.P.).
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[Authoritative English text of this Department Notification No. HOME-A-A01/46/, 2023 dated
27-11-2024 as required under Article 348 (3) of the Constitution of India].

HOME DEPARTMENT
NOTIFICATION
Shimla-171002, the 27th November, 2024

No. HOME-A-A01/46/2023.—In exercise of the power conferred by sub-section (2) of
section 10 and sub-section (2) of section 11 of the Himachal Pradesh Police Act, 2007, the
Governor, Himachal Pradesh is pleased to create a Sub-Divisional Police Office at Nadaun with its
headquarter at Nadaun in District Hamirpur in public interest, with immediate effect.
The Sub-Divisional Police Office at Nadaun, District Hamirpur will supervise the work of Police
Station, Nadaun and Police Station, Sujanpur.

By order,

Addl. Chief Secretary (Home).

HOME DEPARTMENT
NOTIFICATION
Shimla-2, the 28th November, 2024

File (Comp.) No. 140708 HOME-B-E003/13/2023.—The Governor, Himachal Pradesh, in
compliance of the Order dated 19-05-2023 of Hon’ble Apex Court passed in Writ Petition (Civil)
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No. 643/2015 titled as All India Judges Association Vs. Union of India & Ors. and in partial
modification to this department notification of even number dated 01-12-2023 is pleased to insert
the following provision in para-(e), after the words “...revised maximum limit.”, of the said
notification as under:—

The maximum limit of DCRG from existing limit of Rs. 20.00 Lakh shall be increased by
25% whenever DA rises by 50%. Therefore, the maximum limit of gratuity in respect of H.P.
Judicial Officers is increased from the existing limit of Rs. 20.00 Lakh to Rs. 25.00 Lakh.

This issues with the prior approval of the Finance (Regulation) Department has obtained
vide No. FIN-C-B015/67/2023, dated 23-11-2024.

By order,

ONKAR CHAND SHARMA, 1AS,
Additional Chief Secretary (Home).

HIMACHAL PRADESH ELECTRICITY REGULATORY COMMISSION, SHIMLA
NOTIFICATION
Shimla, the 23rd November, 2024

No. HPERC-H(1)25/2021.—WHEREAS, the Himachal Pradesh Electricity Regulatory
Commission notified the HPERC (Deviation Settlement Mechanism and Related Matters)
Regulations, 2024 on 20-05-2024, as published in the Rajpatra, Himachal Pradesh on 21st
May, 2024 (hereinafter referred to as the principal Regulations”;

AND WHEREAS, the reference has been received from the HPSLDC that the overall
deficit of bills on account of Deviation Settlement could not be recovered from the relevant intra-
State entities due to the provision of 50% capping provided in the Regulation 10 of the principal
Regulations;

AND WHEREAS, in order to avoid deficit in DSM Pool Account resulting penalties, the
said capping of 50% need to be deleted, therefore, the Commission find it appropriate to amend
clause (ii) of sub-regulation (1) of Regulation 10 and sub-regulation (3) of Regulation 12 of the
principal Regulations; and

NOW, THEREFORE, in exercise of the powers conferred by sub-section (1) read with
clause (zp) of sub-section (2) of section 181 of the Electricity Act, 2003 (36 of 2003) (hereinafter to
be referred as the Act), read with section 21 of the General Clauses Act,1897 (10 of 1897), and all
other powers enabling it in this behalf, the Commission proposes to amend the Himachal Pradesh
Electricity Regulatory Commission (Deviation Settlement Mechanism and Related Matters)
Regulations, 2024 and as required by sub-section (3) of section 181 of the Act and rule 3 of the
Electricity (Procedure for Previous Publication) Rules, 2005, the Draft Amendment Regulations are
hereby published for the information of all the persons likely to be affected thereby; and notice is
hereby given that the said Draft Amendment Regulations will be taken into consideration after the
expiry of thirty (30) days from the date of publication of this Notification in the Rajpatra, Himachal
Pradesh, together with any objections or suggestions which may within the aforesaid period be
received in respect thereto.
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The text of the aforesaid Draft Amendment Regulations is available on the website of the
Commission i.e. http.//www.hperc.org.

The objections or suggestions in this behalf should be addressed to the Secretary, Himachal
Pradesh Electricity Regulatory Commission, Vidyut Aayog Bhawan, Block-37, SDA Complex,
Kasumpti-171009(HP).

DRAFT RREGULATIONS

1. Short title and commencement.—(1) These Regulations may be called the
Himachal Pradesh Electricity Regulatory Commission (Deviation Settlement Mechanism and
Related Matters) (First Amendment) Regulations, 2024.

(2) These Regulations shall come into force from the date of their publication in the
Rajpatra, Himachal Pradesh.

2. Amendment of Regulation 10.—In Regulation 10 of the Himachal Pradesh Electricity
Regulatory Commission (Deviation Settlement Mechanism and Related Matters) Regulations, 2024
(hereinafter referred to as principal Regulations), in sub-regulation (1), for clause (ii), the following
clauses shall be substituted, namely:—

“ (i1) in case, for any day, the amount of deviation charges payable by various State Entities
under Regulation 7 falls short of the total amount payable by SLDC for that day for the
State as a whole as per the weekly bill(s) raised by NRLDC/NRPC, the amount payable for
that day by the concerned State Entity(ies) shall be increased proportionately to cover-up
such shortfall for that day.

Explanation.—

(a) The proportionate increase on these lines shall be carried out on daily basis only i.e.
separately for each day and separately for the charges under each of the said
Regulations, even though the bills are otherwise to be raised on weekly basis.

(b) The adjustment shall be made based on the total amount payable for a day by each
State Entity(ies) under Regulation 7 of these Regulations and shall, for the purpose
of such adjustment, not be netted out with the amount receivable by that State Entity
for that day.”.

3. Amendment of Regulation 12.—In Regulation 12 of the principal Regulations, for sub-
regulation (3), the following sub-regulation shall be substituted, namely:—

“(3) All payments to the buyer/seller entitled to receive any amount as per the bill of
charges issued by SLDC shall be made within four working days of the receipt of payments
in the “State Deviation Pool Account” from State Entity (ies), or from NRPC
constituents in case of negative bills, beyond which buyer/seller shall be entitled for
simple interest @ 0.04% for each day of delay:

Provided that,—
(1) in case of delay in the payment of charges for Deviations into the State Deviation Pool

Account and interest, if any, thereon, beyond eight days from the date of issuance of
the Bill of charges, the buyer(s)/seller(s) who have to receive payment for Deviation or
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interest thereon shall be paid from the balance available, if any, in the State Deviation
Pool Account. In case the balance available is not sufficient to meet the payment to
such buyer(s)/seller(s), the payment from the State Deviation Pool Account shall be
made on pro rata basis from the balance available in the Fund referred to Regulation
15; and

(i1) the liabilities of the defaulting State Entities to pay interest for the delay in payments to
“the State Deviation Pool Account” shall remain till interest is not paid; irrespective of
the fact that buyer/seller who have to receive payments have been paid from the “State
Deviation Pool Account” in part or full.”

By order of the Commission

Sd/-
Secretary.
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CHANGE OF NAME

I, Kaushalya Devi mother of Army No. 20007728L Rank SEP. Arun Kumar s/o Late
Sh. Layak Ram, r/o Village Chunar, P.O. Thor Niwar, Tehsil Pachhad, District Sirmaur (H.P.)
declare that my name is wrongly entered as Lata Devi in the Army Records of my son Arun
Kumar. Whereas in other Government Documents my name is entered as Kaushalya Devi. My
correct name is Kaushalya Devi. All concerned please note.

KAUSHALYA DEVI

w/o Late Sh. Layak Ram,

r/o Village Chunar, P.O. Thor Niwar,
Tehsil Pachhad, District Sirmaur (H.P.)

CHANGE OF NAME

I, Arvind Kumar Shenoy s/o Ranbir Singh born on 16-04-1990 residing at VPO Gondpur
Banehra Upper, Tehsil Ghanari, District Una (H.P.) Pin Code-177213 has changed my name to
Arvind Kumar Bhardwaj vide affidavit No. IN-HP26809457871936W, dated 03-10-2024 for all

future purposes.

ARVIND KUMAR SHENOY

s/0 Ranbir Singh,

VPO Gondpur Banehra Upper,
Tehsil Ghanari, District Una (H.P.).
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